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 environment  and  guide  lines  laid  down  by
 the  Ministry  of  Industry  of  Government  of
 India.  As  per  schedule  announced  earlier
 several  times  by  the  Government  the  plant
 will  be  commissioned  by  1988  but  till  now
 no  steps  have  been  taken  by  the  promoter
 ie.  APJ  Caparo  Group.  On  the  contrary
 delaying  tac  tics  have  beeM  adopted  by  the

 promoter,  by  rejecting  the  site  already
 chosen  by  the  Government  and  offered  to
 them.  The  site  offered  was  wasteland,
 away  from  the  city  and  takes  care  of  the

 pollution  angle  also,  displacement  of
 number  of  residents  is  the  least.

 It  is  understood  that  they  have  made  a

 formal  request  to  the  Government  to

 acquire  a  site  other  than  what  was  offered
 to  them.  The  site  asked  for  by  the

 promoters  is  Prime  Agricultural  Land  of

 the  District,  i¢  is  nearer  to  the  town  of

 Shabjahnapur,  its  wind  direction  is  towards

 the  city  and  a  very  large  number  of  persons
 will  be  displaced.  This  site  does  not

 conform  to  the  declared  policy  and  norms

 of  the  Ministry  of  Bnovironment  and  the

 Ministry  of  Industry,’  Government  of

 India.  Hence;  it  is  not  a  suitable  site  for

 setting  up  of  the  Industry  from  any

 angle.

 I  request  the  Central  Govt.  to  intervene

 and  assure  the  people  of  Shahjahanpur  that

 the  site  originally  offered  will
 not

 be

 changed  and  the  plant  will  be  commissjo-
 ned  by  1988.

 (ii)  Need  to  take  necessary  steps  to

 implement  special  Component
 plan  and  tribal  sub-plan  for  the
 Welfare  of  Scheduled  Castes

 Scheduled  Tribes

 SHRI  ANADI  CHARAN  DAS  (Jai-

 pur) :  The  Govt.  of  India  in  the  Ministry
 of  Welfare  is  laying  emphasis  for  the
 development  of  Scheduled  Caste/Scheduled
 Tribes  and  tribal  areas  in  the  country.
 The  development  of  these  communities  is
 the  responsibility  of  .the  States/Centre.
 Ministry  of  Welfare  has  issued  guidelines
 that  the  State  Governments/U.T.s  should

 quantify  funds  to  the  proportion  of  SCs
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 and  STs  population  in  the  States/UTs  for
 the  special  component  plan  and  tribal
 sub-plan  out  of  the  State  plan  resources.
 Most  of  the  State  Governments  are  not
 earmarking  funds  according  to  the
 guidelines.  Ministry  has  failed  to
 implement  the  schemes  of  SCP  and  TSP  in
 accordance  with  the  guidelines,

 Hence  ।  request  the  Minister  of  Welfare
 to  take  necessary  steps  in  this  regard.

 (iif)  Need  to  develop  Bakel  Fort
 near  kasargod  In  Kerala  as  a

 Tourist  Centre

 SHRI  ।  RAMA  RAI  (Kasaragod)  :  The
 main  problem  of  Kerala  is  un-employment
 among  the  educated  youth.  Due  to
 power  shortage,  the  Northern  parts  of
 Kerala  still  remain  to  be  industrially backward.  Tosome  extent  this  problem
 can  be  solved  by  developing  tourism.
 There  is  a  beautiful  Fort  called  Bake!  Fort
 pear  Kasargod  which  is  one  of  the  best
 Preserved  monuments  of  Kerala  State  under
 the  Archacological  Survey  of  India.  It  js
 also  acultural  link  of  Kannadigas  with  the
 erstwhile  Ikkeri  Naiks  of  Badnur.  Even
 though  the  State  Government  bas  forwarded a  scheme  to  develop  this  Fort  into  a  tourist centre  to  the  Archaeological  Survey  of
 India  for  clearance,  it  is  still  Pending  with the  Department  at  Madras  since  1981.

 ।  request  the  Tourism  Mivistry  to
 expedite  the  matter  and  pay  immediate
 attention  to  develop  this  Fort  and  convert it  into  a  tourist  centre  which  will  help  to
 solve  un-employment  problem  and  bring foreign  exchange  to  our  country  also,

 (iv)  Need  to  clear  major  projects
 of  Andhra  Pradesh  and  set  up  a
 Power  station  fn  Rayalaseeme  in

 Andhra  Pradesh

 DR.  CHINTA  MOHAN  (Tirupati)  :
 Sir, I  like  to  raise  a  matter  of  public importance.  The  major  Important projects  :  Telguganga,  Polavaram,  Icchau- palli  may  be  cleared  at  the  earliest  with
 sufficient  amount  of  assistance  to  complete


